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COMMITTEE ON ABSENCE OF 
MEMBERS FROM THE SITTINGS 

OF THE HOUSE

E ighth R eport

Shri Altekar (North Satara): I
beg to present the Eighth Report of 
the Committee on Absence of Mem
bers from the sittings^ of the House.

CONSTITUTION (FOURTH 
AMENDMENT) BILL— contd.

Mr. Speaker: The House will now 
resume further discussion on the mo
tion for reference of the Constitution 
(Fourth Amendment) Bill to a Joint 
Committee as also on the motion for 
circulation. As the House is aware, 
ten hours have been allotted by the 
Business Advisory Committee for the 
consideration of this motion. Out of 
this, 4 hours and 54 minutes— roughly 
five hours— were taken yesterday and 
About five hours now remain. This 
would mean that the motion has to 
be disposed of by 5 p .m ., and I there
fore propose to call upon the hon. 
Prime Minister to reply to the debate 
at about 4-15 p .m . when he w ill begin. 
He will take some time and I believe 
some more time will be necm ary for 
the purpose of having a vote by divi
sion in view of the rules made and 
the practice hitherto prevailing. So, 
that will be the time-table for today. 
Voting w ill be at about 4-45 p .m .; it 
may be five minutes earlier or five 
minutes later.

T?T «n__
Mr. Speaker: Order, order. I must 

lust remind the hon. Member that he 
has already taken 22 minutes yester
day. I have got the record here. As 
he has started, he can take eight 
minutes today and finish his speech. 
Biit for the other hon. Sfemberi, the 
time w ill be 6nty 15 minuteg each and 
nothing more.

Tlia Mlttlsler of Parliameiitary 
Affairs (Shii Satya Nafayan. Skilia):
The Prime Minister is to speak at
4-15. •

Mr. Speaker: Yes; at 4-15.
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